
Regional Office, Palwal Region 
Haryana State Pollution Control Board 

II - Floor, HSVP Office Complex, 

Near Gymkhana Club, Sector -12, Palwal-121102 
Website - www.hspcb.aov.in E-Mail hspcbropal@gmail.com 

ONTA 

HARYANA 
S*ARSA 

No. HSPCB/PAL/2022/1180 Dated: 11/10/2022 
To 

The Registrar, 
National Green Tribunal, 
Faridkot House, Copernicus Road, 
New Delhi. 
Email ID:- judicial-ngt@gov.in 

Sub. "oint inspection report in the matter of o.A. No. 79/2022 titled as Radhey Sham & 
Ors. V/s State of Haryana" in compliance of National Green Tribunal order dated 

03.02.2022. 

R/Sir, 

This is in the reference to above mentioned matter. The Hon'ble Tribunal vide order dated 

03/02/2022 in the matter of 0.A. No. 79/2022 titled as Radhey Sham & Ors. V/s State of Haryana has 

directed as under 

"Having regard to the seriousness of the allegations, it appears necessary to ascertain the factual 

position in the matter through ajoint Committee of the CPCB, State PCB, HUDA, SEIAA and District 

Magistrate, Palwal, Haryana. The State PCB will be the Nodal agency for coordination and 

compliance. The Joint Committee may meet within four weeks and undertake site visit and look into 

the grievance and take remedial action in accordance with law following due process. Factual and 

action taken report may be furnished within three months by e-mail at judicial-ngt@gov.in 

preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

In compliance of said orders, the site was inspected by the joint committee on 

05/09/2022 and the report of joint committee of CPCB, State PCB, HUDA, SEIAA and District 

Magistrate, Palwal, Haryana as per directions of Hon'ble NGT order dated 03.02.2022 enclosed 

herewith. It is requested to kindly accept the report and place before the Hon'ble Tribunal 

DA/As above 

Regional Officer, 
Palwal Region 

For Haryana State Pollution Control Board 

Regional Office 
Haryana State Pollution Control Board 

Palwal 



Report As per 

Hon'ble National Green Tribunal 

(Order dated 7th February, 2022) 

IN THE MATTER OFE 

Radhey Shyam & Ors 

V/s 

State of Haryana 

in 

Original Application 

No. 79/2022 



Report in compliance of Hon'ble NGT order dated 07.02.2022 
in the matter of Radhey Shyam& Ors Vs State of Haryana in 
QA No.795/2022. 

1. BACKGROUND: 

A application against M/s Omaxe City, Palwal was 
submitted by Sh. Radhey Sham and others in Hon'ble National Green Tribunal, New Delhi on following points 

(Sewage Treatement Plant)STP 7af7 aT T 

ATH T T Sewage Treatment fau aATAT T4T 

s/m partner Cmpany 3i, 



(ii) This Hon'ble Tribunal while taking the cognizance of 

the 0A, has sought à report from a joint Committee of the 

CPCB, State PCB, HUDA, SEIAA and District Magistrate, Palwal, 
Haryana. 

Hon'ble National Green Tribunal vide order 

dated 07.02.2022 has directed as follows: 

"Having regard to the seriousness of the allegations, it 

appears necessary to ascertain the factual position in the 

matter through a joint Committee of the CPCB, State PCB, 

HUDA, SEIAA and District Magistrate, Palwal, Haryana. The 

State PCB will be the Nodal agency for coordination and 

compliance. The Joint Committee may meet within four weeks 

and undertake site visit and look into the grievance and take 

remedial action in accordance with law following due process. 

Factual and action taken report may be furnished within three 

months by e-mail at judicial-ngt@gov.in preferably in the form 

of searchable PDF/ OCR. A copy of this order, along with a 

copy of the complaint, be forwarded to the CPCB, State PCB 

HUDA, SEIAA and District Magistrate, Palwal, Haryana by e-

mail for compliance. 

Support PDF and not in the form of Image PDF. 

2. Compliance of Hon'ble National Green Tribunal directions 

In compliance of Hon'ble NGT directions issued vide 

order dated 03.02.2022, a letter was written dated 

05.04.2022 to the Chairman, SEIAA, Haryana, the Regional 

Director CPCB, Chandigarh, the Administrator, HSVP, 

Haryana and the Deputy Commissioner, Palwal for ( 
nominating the names of the ollicers to carry out the 

inspection. 



A letter received from the office of the Chairman, SEIAA, 

Haryana on 08.07.2022 regarding name of nominee of the 

Chairman, SElAA, Haryana 

A letter received from the office of the Deputy Commissioner, 

Palwal on 03.09.2022 regarding name of nominee of Deputy 

Commissioner, Palwal 

In furtherance of order dated 03.02.2022, the area in 

question was inspected on 05.09.2022 by the Joint 

Committee consisting of the Chairman, SEAC, Haryana, Junior 

Engineer, HSVP, Palwal, Assistant Project Officer, ADC Office, 

Palwal and Assistant Environmental Engineer, HSPCB Palwal 

Region. However, the nominee of CPCB couldn't join the team 

for inspection as the officer appointed by the CPCB was on 

medical leave on the date of inspection. 

3. During inspection following observations were made: 

The layout plan of the colony depicting the location of STP and RWH is 

enclosed herewith. The STP is in working condition and Project Proponent has 

already obtained CTO valid upto 30/09/2024. There is a temporary Steel Sheet 

Structure enclosure around the area of STP. 
There was no presence of ultra violate radiation of treated sewage for 

disinfection. 
There was not complete duel plumbing line for use of treated sewage from 

the STP 
However, the standards of treated sewage i.e. Water available after treatment 

of STP was within the prescribed limits as notified by CPCB and HSPCB time to time. 

STP samples were collected by 1 
of CTO and as per Analysis Report No. 425 dated 08.08.2022 released by the Boards 
lab, the parameters were found within prescribed limits (copy attached as 

Annexure - R/1) 

A temporarily arrangement had been made for the use of treated water for 

gardening in open green land near STP 
The complainant also brought in notice of the committee about abandoned 

STP in the locality of plot No. 612 A. There was some stagnant water lying in the 
tanks of abandoned STP but it was brought to the notice that there was no any 
pipeline connected with abandoned STP as the sewer line has already been 

connected to the main STP line, 

SPCB on dated 29.07.2022 during renewal 

Presently the domestic effluent discharge is 500 KLD (Copy of logbook of 
flow meter is Attached as Annexure R/2) Project proponent has installed STP 
having capacity of 1000 KLD as told by the representative of Omaxe city. STP 1000 
KLD against the total requirement of 1800 KLD as per conditions of the 
Environment Clearance issued vide No.21-742/2007-IA.Il by the Ministry of 
Environment and Forests (IA Division), Paryavaran Bhawan, New Delhi. 
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During inspection it was also observed that untreated domestic enu 
generated from the Omaxe Heights (Croup Housing Society) was spread in o 
Breen land and the President of RWA of the colony present at the time or ns 

TE7 FT 4 5 fT qTH TTH THi7 3TT 93T, T Hd 

a ETRT HtaT FT Tt aTTH STP miT H9T TE (copy of letter 

attached as Annexure R/3) 
Inere are total 16 nos of Rain Water Harvesting pits as marked on the layout plan 

and the complainant took the joint committee to one number RWH pit and there 

Was some quantity of stagnant water which may be due to non cleaning of the rain 

water bore well and linking of roof trap collection gully trap leading to bore well 

tap with some sewer line. This needs further detailed inspection along the route 

of the sewer line for detecting fault and regular cleaning of RWH pits. A collection 

of rooftop rain water gully trap was shown in the same locality which was illed 

by the debris. Thus needs further regular cleaning. The RWH pits are not found to 

be connected with the sewer line. Rather detailed checking is required to 

ascertain the factual position to ensure that any sewer line have not been 

damaged due to ongoing construction activity and linked with a carrier pipeline 

from roof top rain water gully trap to RWH pits. 

The overflow of sewer line near abandoned STP and in open green land near 

Omaxe Heights will have to be cleaned as of now sewer line of abandoned STP as 

well as omaxe city group housing colony is connected with the sewer line leading to 

main STP 

Some quantity of garbage waste was found in the open empty back area 

behind STP in Omaxe City and there was temporarily arrangement of biodegradable 

pits for disposal of wet waste and segregated dry waste was collected/stored in the 

open area. 

The photographs taken during inspection are annexed as Annexure R/4 

RECOMMENDATIONS: 

.The management of M/s Omaxe city, Palwal should have to immediately take up 

the construction of proper and regular boundary wall of STP 

A separate pipeline has to be laid for carrying and use of treated sewage from STP 

for reuse in gardening/ flushing. as per the EC conditions Ultra Violate radiation 

system for disinfection System of treated effluent has to be installed at the STP 

before the reuse of the treated sewage/efluent as per the EC conditions 
HSVP has to provide master external sewer system for ultimate connection for 

discharge of excess treated sewage during rainy season and winter season as 

occupancy of the colony is increasing day by day with the passage of time 

The abandoned STP needs immediate cleaning and permanent closure/ 

dismantling to avoid further collection of water. 

The capacity of existing STP has to be got certified by the reputed institution and 
future expansion of STP is also required keeping in view of increase in the 

occupancy day by day 
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ne accumulated untreated sewage near omaxe heights (group housing 
need immediate cleaning. 

also 

A mechanism has to be developed by the maintenance agency of the colony 
ensure regular cleaning of roof top rainwater connecting gully traps ad ral 

Water harvesting bore well pits for recharge of ground water aquifer 
HSVP has to provide external storm drainage system for ultimate conne 

asposal of rain water of this colony omaxe city under the provision of E, 3s 

Occupancy is increasing day by day 
A team has to be put on the job with immediate effect by the maintenance 

gncy or the omaxe city to locate the fault of intermixing sewer line with carrier 

pipe lines of roof top rain water collection gully trap to RWH pits 

The cleaning of existing sewerage system is immediately required to clear the 

blockages with the help of sewerage cleaning machines as lot of construction 

activities is going in the colony to ensure the smooth flow of sewer line to the STP 

in addition to measures suggested at serial No.l 

Sufficient capacity Organic waste converter is required to be installed tor 

treatment of collected biodegradable garbage /waste (wet waste) 

For segregated dry waste, a regular mechanism have to be developed in 

coordination with Municipal Council, Palwal for regular lifting /disposal of 

collected dry waste from the waste segregation yard of the colony. 

However, the observations were conveyed to the project proponent's representative 

by the joint committee on the date of inspection and the project proponent has 

submitted the reply for the observations raised by the joint committee and is 

attached as Annexure R/5 

reas, the chart is being prepared comprising of description of complaint, status 

of site as on date of inspection, proposed/ required remedial measures and reply/ 

submission of the project proponent is attached as Annexure R/6 

The report is being submitted in light of order of Hon'ble Tribunal. It is 

undertaken to comply with the directions passed by this Hon'ble Tribunal. 

HPoCNemmee ADc . 

Nominee of Deputy Commissioner, Palwal 

Nominee of SEIAA, Haryanal 

Nominee of HSVP, Palwal 

aelud )E 

VOamTee of HSPCB 

Kand eap Sinolu, Ac 

Palunal Rguin HS Pc@) 



REGIONAL LABORATORY 
HARYANA STATE POLLUTION CONTROL BOARD 

Sector 16-A, Near HEWO Apartments, 
Faridabad 

Paid 
Issued to 

M/s Omaxe City Palwal , 
Sec-11 & 14, 
Palwal. 

Report No-425 
Date -08.08.2022 

Rece ived on 30.07.2022 a sample of liquid effluent from Sh. Randeep Sindhu AEE 
Collected on 29.07.2022 from the Inlet & Outlet of ETP. The Sample has been 
analyzed from 30.07.2022 to 08.08.2022. 

ANALYSIS REPORT 

Sr. No Parameter 
1. Colour 
2. Odour 

3. pH Value 
4. Conductivity µS/cm 
5. Suspended Solids mg/I 
6. B.O.D. (3 Days at 27° C)mg/1 
7. COD mg/I 

8. Oil & Grease mg/I 

Sample Not Collected by us 

Sample consumed in testing 

JSA-I JSA-II 

HSPCB/Lab/F/2022/ }._S./' 

Inlet of STP 

Blackish 

Bad 

8.5 

3380 

196 

78 

304 

8 

Outlet of STP 

Almost Colorless 

Almost Odourless 
7.4 

1220 

31 

14 

56 

BDL 

\ Q.\..«13/ 
Lah"incharge 

Dated 

SPCB Panchkula 1 PY to The Member Secretary, H ' 
~PY to Regional Offi~er' Pa::il 

3. Copy to M/s Omaxe City, Pal 



1 Be AatmaNirbhar. Use Kaagaz



2 Be AatmaNirbhar. Use Kaagaz



3 Be AatmaNirbhar. Use Kaagaz
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Pollution Bourd, 

AATAuil, 

WA OMAXE HEIGHTS, PALWAL 

IANAGER 
RWA Omae Heighis Palwal 

CC:NGT (New Delbl 
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#e 40, tuntes 1 fower Me 1 
ne Hes Pwa 121102 Haryonaj 
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DELVERED 

Ref No: PAL/22/SEP/11/2411 
Dated: 14.09.2022 

ALE-
To, 

The Regional Officer 

Haryana State Pollution Control Board 
Palwal, Haryana 

Reference: Directions passed by Hon'ble Principal Bench, National Green Tribunal, New 

Delhi, in Original Application no. 79/2022, matter of RADHEY SHYAM & Ors Vs 
STATE OF HARYANA 

Subject: Submission of action taken plan and Reply for our 

observations/deficiencies raised by the constituted Joint Committee during 
the inspection at site at OMAXE CITY, Sector -11 & 14, Palwal, Haryana on 

05.09.2022. 

Sir, 

It is respectfully submitted that we are committed towards our action taken plan and our reply 
for observations/deficiencies raised by the constituted joint Committee during the inspection at 

site at OMAXE CITY, Sector -11 & 14, Palwal, Haryana on 05.09.2022. The para wise reply and 

action taken plan as under: 

CONSTRUCTION OF BOUNDARY WALL AROUND THE STP: 
The company has installed STP of phytorid technology which uses certain specific plants that can 
absorb nutrients directly from wastewater and we have erected permanent Gl sheets with 
grouting of pipes around STP. We have also planted trees and hedges which after growing up will 
also work as a boundary wall. Balance area of STP is also covered with grass. (Layout and 
Photographs enclosed as Annexure 1). 

LAYING DUAL PLUMBING LINE FOR TREATED WATER: 
The Company is law abiding company and bound by the prescribed norms. Presently thereis 
approx. 50% occupancy in the colony and the discharged water after due treatment is being 
utilized for irrigation of green areas, parks and berm areas which invariably falls insufficient and 
the shortfall is made up by arranging water fron other sources. As soon as the necessity arise 
with increase in occupancy rate in the colony, the company shall install/extend the treated water 
line. 

"This is to inform that please make all correspondenéewith us on our Corporate Office Address only" 

OMAXE LIMITED 
Corporate Office: 7, Local Shopping Centre, Kalkaji, New Delhi-110019 Tel.: +91-11-41896680-85, 41893100, Fax: +91-11-41896653, 41896655, 41896799 

Regd. Office: Shop No. 19-8. First Floor. Omaxe Celebration Mall, Sohna Road, Gurgaon - 122 06Aanans) 
Toll Free No. 18001020064, Website: www.omaxe.com, CIN: L74899HR1989PLCO51918 



INCREASE THE LANE OF TREATED WATER LINE IN TOWNSHIP: 
After treatment, treated water is used for horticulture and irrigation purpose in the vicinity of the 
STP for green park, road berm area etc., the company has already installed permanent pipeline in 
some areas of the site. The Company will expand the lay treated water line to maximum extent as 
recommended by the committee, the work of water line will be accomplice within 3 months. The company has already requested HSVP for connection to master sewer line. (Letter enclosed as 
Annexure 2). 

COMPLETE CLOSURE AND CoVERED OF TEMPORARY STP IN PHASE-II FOR ALREADY CLOSED TEMPORARY STP IN PHASE II: 
A temporary STP was constructed by the Company near plot no. 612 which after construction main STP, had been closed by the Company permanently. The sewer line has been connected with 
the main STP. The STP was not filled with the sewage, only due to rainy season the rain water was accumulated at the top of the temporary STP. Now the Company has cleaned the accumulated water from the pits and the pits will be permanently filled with soil within a period of 1 week in 
order to kill the issue for ever. 

CAPACITY OF MAIN/EXISTING STP: 

The presently installed STP is of adequate capacity to cater to the requirement as per current Ocupancy which is approx. 50%. Presently, approx. 500 KLD waste water is being discharged after treatment, the Company will expand the capacity of STP state-wise in proportion with increase in occupancy and keeping in view the present growth ratio in the occupancy, it is presumed that the colony would achieve 100% occupancy within next 10 years. As per approved service estimate by the Directorate, Town & Country Planning, Haryana, Chandigarh the company 
shall install STP of required capacity and the STP capacity certification in this regard shall be submitted upon receipt of the same from the consultant. 

UNTREATED WATER SPREAD IN OPEN GREEN AREA BACK SIDE OF GROUP HOUSING SOCIETY: 

The Company has already handed over the Group Housing Society to the Residents Welfare Association (RWA) 2 years before ago. The RWA has already connected the group housing society's sewer water line into main sewer line of Omaxe City and the sewer water is treated at 
the STP of Omaxe City. A few days ago, the Municipal Council, Palwal was laying a line which was passing through the Omaxe City and during excavation, the sewer pipe of Group Housing was damaged and hence due to leakage, the water was accumulated which was disposed and the line 
was got repaired immediately, thereafter the line is appropriately working and the affected area 
is being got cleaned and sanitized by the RWA which will be completed within 2-3 days. (Letter 
of RWA and site clean photographs enclosed as Annexure 3). 

SEWERLINE CONNECTED TO STORM LINE: 

The Maintenance Agency cleans the RWH pits from time to time, due to rainy season, there was 
some soil and debris accumulated into the pits, as the rainy season is over, the Maintenance Agency has started to clean all the pits through the expert agency. However, it is necessary to 
mention herein that, after thorough inspection at the site by the construction team of the Company and maintenance team at Site (team), it is not found anywhere that Sewer line and 
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Storm line are interconnected in any area of the township. During the inspection, the team found that the water is stagnant near the plot no 356 and due to stagnant water for long time in rainy season, the stagnant water changed its colour which the joint committee assumed that the stagnant water is Sewer water connected from Sewer line. Further, the Team found that there is ongoing construction near the site and they put the construction debris into the chamber of storm line as a result the line was blocked. The Maintenance Agency has cleaned the line and now the storm line is cleaned and cleared. It is also submitted that the Company has checked all the roof top water pipe line and till now no roof top water line is found connected with Sewer line which the team would keep checking in future and if any of the plot holders while construction of house has connected the same, the same would be rectified on immediate basis. It is to inform that the sewer and storm lines are laid opposite to each other across the road, hence there are no possibility that both line can be interconnected at any point. it is necessary to mention herein that the Complainant Mr. Radhey Shyam and one another resident was constructing their house at plot no 356 and 353 respectively and constructed Chambers outside the berm of their plot and installed a combined chamber of Sewer and Storm and connected the line from chamber to main sewer line while they must construct separate chamber for storm and sewer and to be connected separately into the Sewer and Storm main line. It is submitted that RWH pits shall be rectified within a period of 3 months in the manner as suggested by the inspection committee during their site visit for absorption of storm water more efficiently. (Photographs enclosed as Annexure. 4). 

OVERFLOW OF SEWER LINE: 

The sewer line whenever gets overflowed due to silt accumulated therein or due to the accumulation of debris in manhole while raising construction by the residents of the colony, the same is cleaned immediately by the maintenance agency. It is further submitted that the sewer and storm line laid in the colony is cleaned routinely from time to time. 

FOUND GARBAGE WAS DUMPED AT BACK SITE OF STP IN OPEN AREA: 

The Maintenance Agency get collected the garbage from the colony and the same is dumped for segregation in the empty land owned by the Company located suitably far from the residential area. 

SUBMISSION REGARDING HALF YEARLY COMPLIANCES: 
It is submitted that the Company has separated ample area as per current occupancy which is being used as a compost pit yard wherein 18 Organic compost pits have been made for disposal of wet garbage after segregation thereof. The dry garbage after segregation, is dumped at a specified place in the said yard and thereafter the same is disposed into the garbage yard of Aunicipal, Council, Palwal and for applicable charges with respect thereto, the maintenance agency has already written to the Municipal Council. Itis further submitted that the company has sufficient unplanned land abutting to the said existing compost pit yard and with the increase in occupancy, the area of said compost pit yard would be increased in proportion thereof. (Letter copy enclosed as Annexure 5). 

We are also submitting herewith the six monthly EC compliances. The aforesaid action taken plans with regard to the observations raised by inspection committee during the site visit is being submitted for your kind perusal and consideration. (Copy of six monthly EC compliance encdosed as Annexure 6). 
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In view of the aforesaid submissions, it is most humbly prayed to kindly consider aforesaid action taken plan and grant us suitable time to rectify and remove all deficiencies conveyed during inspection visit. 

It is further humbly prayed that an opportunity for personal hearing may kindly be granted before passing any directions in this regard. 

We shall be highly obliged. 
With warm regards, 

for Omaxe Limited 

(Authorised Stgnatory) 
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ANAERe 

Note cam lite 

Latitude: 28.11865226 

Longitude :77.31895065 
Altitude: 140.18372 meter 

Date:09/14/2022 10:07 am 
Accuracy :3.7900925 meter 
Time zone: IST 
Note Captured by Note cam 



ANAeIR 

Note cam ite 

Latitude: 28.11870506 
Longitude 77.31896419 

Altitude: 140.30835 meter 
Date: 09/14/2022 10:06 am 
Accuracy: 3.7900925 meter 
Time zone: IST 
Note: Captured by Note cam 



ANHERT A 

Note cam lite 

Latitude: 28.11864481 
Longitude :77.31895567 
Altitude: 141.31952 meter 

Date: 09/14/2022 10:06 am 
Accuracy :3.7900925 meter 

Time zone: IST 

Note: Captured by Note cam 



HHCAPCT 

Note cam lite 

Latitude:28.11864306 
Longitude: 77.31894351 

Altitude 140.67145 meter 
Date:09/14/2022 10:06 am 
Accuracy:3.7900925 meter 
Time zone IST 
Note: Captured by Note cam 
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Turning dreams into reality DELVERED 
Date: 17.03.2021 

Ref No: PAL/21/MAR/20/1392 

To 
The Executive Engineer, 

HSVP, Palwal, 

Haryana. 

Subject:- Sewer Connection for STP 1 for Plotted Colony "Omaxe City Palwal" 

102.06125 acres in Sector- 11 Palwal, Haryana. Regarding -License no License No. 

896-908 & 911-914 of 2006 dated 08.05.06 AND 290 of 2007 dated 21.12.07 

AND 96 of 2013 dated 31.10.2013. 

Dear Sir, 

We have obtained Part Completion of License No. 896-908 &911-914 of 

2006 dated 08.05.06 AND 290 of 2007 dated 21.12.07 vide letter dated 

11 & 14, Palwal (copy 
28.05.2012 for Residential Plotted Colony at Sector 

enclosed). 

In above project we have deposited all the statutory fee & charges for the 

development of said project and the project is' fully occupied including Community 

Sites and we have applied for Completion Certificate of the project. 

As we have laid down all the required services and completed all the development 

work required for sewer connection as such you are requested to provide and 

intimate regarding sewer connection for the said licensed colony and also inform us 

the required fee for the sewer connection. 

Kindly expedite the matter as the sewerage is the basic requirement and for the 

benefit for the residents therein. 

We will be highly obliged 

Yours Faithfully 

For M/s Omaxe Ltd. 

(Anil Gupta) 
(Authorized Signatory) 
anilgupta@omaxe.com (9671306959) 
Encl:- As Above 

"This is to inform that please make all corespondence with us on our Corporate Office Address only" 

OMAXE LIMITED 
Corporate Office: 7, Local Shopping Centre, Kalkaji, New Delhi-110019 

Tel: +91-11-41896680-85, 41893100, Fax: +91-11-41896653, 41896655, 41896799 

Regd. Office: Shop No. 19-B, First Floor, Omaxe Celebration Mall, Sohna Road, Gurgaon-122 001.Haryana) 
Toll Free No. 18001020064, Website: www.omaxe.com, CIN: L74899HR1989PLCOS1918 
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To 
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Pollutien Bourd, 
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Shanvi Estate Management 
Services Pvt. Ltd. 

Date-05/09/2022 

TO, 

Mr. Radhey Shyam Rawat 

Plot no.356 Omaxe City Palwal 

Sub: Regarding ilegal connection of sewer line rain harvesting line at your plot 356 at omaxe city Plawal. 

Dear Sir, 

his is tor your kindly Information that during the NGT Team at site( Omaxe city Palwal) visit on 

dated 5 sep 2022 you said that the Sewer are connected with Raln water Line. After that our team cros 

check it and it is found that you have made one chamber for both Rain water and sewer line for your 

plot no.356 and you have connected that chamber with our main sewer line chamber. During our team 

visit it also find that marble grinding wasteof your plot is also going in our sewer line chamber which 

cause blockage in the sewer line: So it is requested to you that please built separate chamber for both 

Sewer line and harvesting line and made the separate connection in company sewer line/ harvesting 

line. Photo of both attached. The connection of your maln chamber to our sewer hole is also connected 

at above height of cover of sewer mainhole So the main hole could not be covered which cause amy 

accident and you will be responsible for that 

Thanks&Regards 

Shanvi Estate Management Services 



ANAERe 

Note cam lite 

LLatitude:28.11890288 
Longitude 77.32030727 

Altitude: 144.74585 meter 

Date 09/08/2022 10:51 am 
Accuracy3.7900925meter 

ime zone: IST 

Note: Captured by Note cam 
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AOMAXE 
Turing druams into reality 

o: PAL/22/AUG/09/2370 Date-0908.2 

The SDO 
Municipal Council, Palwal 

Sub- Request for allowing to dump the garbage of Omaxe City (Sec I1 & 

14), Palwal to the Alawalpur Garbage dumping yard. 

Dear Sir 

In reference to the subject cited above, we would like to inform that the Facility 

Team of Omaxe Ltd is presently collecting Garbage from Residents of Omaxe 

City, Palwal. There is requirement of dumping this garbage to proper place. We 

intent to give MSW of project to dumping yard of MC Palwal. 

Hence you are requested to make arrangement to collect MSW from project 

Omaxe City Palwal. We are ready to deposit user charges and one time fees for 

collecting the MSW. 

You are requested to confirm the amount so that the same can deposited by us. 

Thanking you in anticipation 

For Omaxe Ltd 

OUNO AL 

(Athorised Signatory) 

PALW 

"This is to inform that please 
make all 

correspondence 
with us on our 

Corporate Office Address only" 

OMAXE LIMITED 

Corporate 
Office: 7, Local Shopping 

Centre, Kalkaji. 
New Delhi 110019. 

Tol.:+91-1141896680-85, 
41893100, 

Fax: 
+91-11-41896653, 

41896655, 
41896799 

74QniJD 19AGPI CM51918 

o 
10.R First Floor. 

Omaxe 
Celebration Mall, Sohna Road, Gurgaon 122 001, (Haryana) 



AnAURE 6 

OMAXXE 
Furning dreams into reality 

DELVERED 

TO, Dated: 14.02.2022 

The Advisor 
Northern Regional Office (MoEF&CC) 
Bays No. 24-25 

Sector-31-A 

Dakshin Marg 

Chandigarh 160030 

Subject: Compliance Report of M/s. Omaxe Limited, of "Omaxe City" at Bahadurgarh, Haryana. 

Ref: No. 21-750/2007-IA.Ill dated 14.03.2008 

Sir, 
Jul- Duwbu 2031L 

We are herewith submitting Six Monthly Compliance Report 4aadaryJune, 20249 in soft copy (CD) 
as per the Gol, Notification from MoEF&CC dated 26.11.2018 for the above-mentioned project for 

your kind perusal. 

We hope that above is in line with the requirement of MoEF & C. 

Thanking You 

For Omaxe Ltd 

Authorized Signatory 

E-mail ID:anilgupta@omaxe.com 

Mob:9671306959 

et Autho 

Rea 

CC 
Haryana State Pollution Control Board, C-11, Sector-6, Panchkula, Haryana 

1. 

24/ 2J2 

2. SEIAA, Haryana, Bays No.-55-58, Paryatan Bhawan, Sector-2, Panchkula 

5 

"This is to inform that please make all correspondence with us on our Corporate Office Address only" 

OMAXE LIMITED 

Corporate Office: 7, Local Shopping Centre, Kalkaji, New Delhi 110019 

Tel.: 
+91-11-41896580-85, 4 1893 100, Fax: 

191-1141896653, 4 1896655, 4 1896799 

Reqd. Office: Shop No 19-B, First Floot, Omaxe Celebration Mall, Sohna Road, Gurgaon 122 001, (Haryana) 

Toll Free No. 18001020064, 
Website: www.ornaxe.com, 

CIN: 174899HR 1989PLCO51918 















Etion report.of loint Committee.constituted by Hon'ble NGT in Original Application No. 79/2022 Radhey Shyam & Ors Vs State of Haryana. 
Compliance of the direction issued by Hon'ble NGT vide Order dated 03/02/2022. The joint committee constituted of representative of SElAA, Administrator, ivr, rai DEputy Commissioner Palwal on dated 05/09/2022 and representative of CPCB could not join the committee on 05/09/2022 as he was on medical leave. During sie 
complainant were also present at the cause of the site. The report is as follow 

Sr.No. Description of compliant Status of site as on date of Proposed/Required Remedial measure 
inspection 

Reply /Submission of M/s Omaxe City 
Palwal 

The layout plan of the The management of M/s Omaxe city, The company has installed STP of 
colony depicting the location of 
STP and RWH 

Palwal should have to immediately take 
up the construction of proper and 

regular boundary wall of STP 

phytorid technology which uses certain 
specific plants that can absorb nutrients 
directly from wastewater and we have 

erected permanent GI sheets with 
grouting of pipes around STP. We have 
also planted trees and hedges which after 
growing up will also work as a boundary 
wall. Balance area of STP is also covered 
with grass. (Layout and Photographs 
enclosed as Annexure 1). 

is enclosed 

ffa T Ua aafe4a STP 

(Sewage Treatement Plant) T 

herewith. The STP is in working 
condition and PP has obtained 
first CTO for said STP in 2014 and 
same was renewed from time to 

time and latest consent to operate 
STP (tH T4 MT) aATT TT,was granted on 18.08.2022 and is 

valid upto 30.09.2024. There is a 
Steel Sheet Structure enclosure 

f Sewage Treatment 

E, tt T-t (47H iaf) a úuaround the area of STP. 

As per conditions 
Environment Clearance, there was 

presence of ultra violate 
radiation of treated sewage for 

of As per the EC conditions Ultra Violate 
radiation system for disinfection System 
of treated effluent has to be installed at 
the STP before the reuse of the treated 

sewage/effluent 
conditions 

The Company is law abiding company 
and bound by the prescribed norms. 

Presently 
OCcupancy in the colony and the 

EC 

no there is approx. 50% 
T RT TE f TTf97 STP 

disinfection. the discharged water after due treatment is 
being utilized for irrigation of green 
areas, parks and berm areas which 
invariably falls insuficient and the 
shortfall is made up by arranging water 
from other sources. As soon as the 

as per 

There was not complete 
Tat, aq7 ZT HT-T duel plumbing line for use of 

4 H HftT Tfttreated sewage from the STP 
necessity 
Occupancy rate in the colony, the 
company shall install / extend the treated 

water line. 

arise with increase in 

However, the standards of 

treated sewage i.e. Water available 



after treatment of STP was within 
the prescribed limits as notified by 
CPCB and HSPCB time to time. 

After treatment, treated water is used for | 

horticulture and irrigation purpose in the 

vicinity of the STP for green park, road 

berm area etc., the company has already 
installed permanent pipeline in some 
areas of the site. The Company will 
expand the lay treated water line to 
maximum extent as recommended by the 
committee, the work of water line will be 

accomplice within 3 months. 
company has already requested HSVP for 
connection to master sewer line.(Letter 
enclosed as Annexure 2). 

STP samples were collected 
by HSPCB on dated 29.07.2022 
during renewal of CTO and as per A separate pipeline has to be laid for 

carrying and use of treated sewage from 
STP for reuse in gardening/ flushing. 
HSVP has to provide master external 
sewer system for ultimate connection 
for discharge of excess treated sewage 
during rainy season and winter season 
as occupancy of the colony is increasing 
day by day with the passage of time 

Analysis Report No. 425 dated 
08.08.2022 released by the Boards 
lab and the parameters were 
found within prescribed limits 

(copy attached) 

The 

An arrangement had been 
made for the use of treated water 
for gardening in open green land 
near STP through PVC pipeline. 

A temporary STP was constructed by the 

Company near plot no. 612 which after 
construction main STP, had been closed 
by the Company permanently. The sewer 
line has been connected with the main 
STP. The STP was not filled with the 

sewage, only due to rainy season the rain 
water was accumulated at the top of the 

temporary STP. Now the Company has 
cleaned the accumulated water from the 
pits and the pits will be permanently 
filled with soil within a period of 1 week 
in order to kill the issue for ever. 

The presently installed STP is of adequate 
capacity to cater to the requirement as 
per current occupancy which is approx. 
50%. Presently, approx. 500 KLD waste 
water is being discharged after 



treatment, the Company will expand the 
capacity of STP state-wise in proportion 

with increase in occupancy and keeping 
in view the present growth ratio in the 
occupancy, it is presumed that the colony 
would achieve 100% occupancy within 
next 10 years. As per approved service 
estimate by the Directorate, Town & 
Country Planning, Haryana, Chandigarh 
the company shall install STP of required 
capacity 
certification in this regard shall be 
submitted upon receipt of the same from 
the consultant. 

The complainant 
brought in notice of the committee 

also 

about abandoned STP in the and the STP capacity 
locality of plot No. 612 A. The STP 
was filled with the sewage but it 
was brought to the notice that this 
has been closed as sewer line has 
been connected to the main STP 
line. 

The Capacity of STP as told 
by the representative of Omaxe 
city is 1000 KLD against the total 

requirement of 1800 KLD as per 
conditions of the Environment 

The Company has already handed over 
the Group Housing Society to the 
Residents Welfare Association (RWA) 2 
years before ago. The RWA has already 
connected the group housing society's 
sewer water line into main sewer line of 

Omaxe City and the sewer water is 
treated at the STP of Omaxe City. A few 
days ago, the Municipal Council, Palwal 
was laying a line which was passing 

through the Omaxe City and during 
excavation, the sewer pipe of Group 
Housing was damaged and hence due to 
leakage, the water was accumulated 
which was disposed and the line was got 
repaired immediately, thereafter the line 
is appropriately working and the affected 
area is being got cleaned and sanitized by 
the RWA which will be completed within 
2-3 days. (Letter of RWA and site clean 

photographs enclosed as Annexure 3). 

Clearance issued vide No.21-
742/2007-1A.III by the Mini: 
Environment and Forests (IA 
Division), Paryavaran Bhawan, 
New Delhi 

ry of| The abandoned STP needs immediate 

permanent closure/ cleaning and 
dismantling to avoid further collection 
of sewage. 

During inspection it was The capacity of existing STP has to be 
also observed that untreated 
domestic effluent generated from 

Heights 
Housing Society ) was spread in 

got certified by the reputed institution 
and future expansion of STP is also 
required keeping in view of increase in 
the occupancy day by day 

the Omaxe (Group 

open green land and the President The accumulated untreated sewage 
of RWA of the colony present at 
the time of inspection confirmed 

near omaxe heights (group housing ) 
also need immediate cleaning and 

that " art T T TT adequate measures have to be adopted 



to avoid any further accumulation of 
E4 7 2 FTE TR fAAT sewage. 

H TH 7STP 

4T Municipal Council, Palwal 

4 5 f fy qrH 3ATTH 

(copy of letter attached R/3) 
There are total 16 nos of RWH 

Bore well pits as marked on the 
layout plan and the complainant 
took the joint committee to one 

number RWH pit and there was 
some quantity of stagnant water 

which may be due to non 

cleaning of the rain water bore| 

A mechanism has to be developed The Maintenance Agency cleans the RWH 
by the maintenance agency of the 

colony to ensure regular cleaning 
of roof top rainwater connecting 
gully traps and 
harvesting bore well pits for 
recharge of ground water aquifer 

pits from time to time, due to rainy 
season, there was some soil and debris 
accumulated into the pits, as the rainy 
season is over, the Maintenance Agency 
has started to clean all the pits through 
the expert agency. However, it is 
necessary to mention herein that, after 

rain water 



well and linking of 
collection gully trap leading to 
bore well tap with some sewer 
line. This needs further detailed 
inspection along the route of the 
sewer line for detecting fault and 

regular cleaning of RWH pits. A 

collection of rooftop rain water 
gully trap was shown in the 
same locality which was filled by 
the debris. Thus needs further 

thorough inspection at the site by te 
construction team i the Company and 

maintenance team at site team), it is not 

found anywhere that Sewer line and 

Storm line are interconneted in any area 

of the township. Durirg the inspection, 
the team found that the vater is stagnant 

near the piot no 356 and due to sagrant 
water for iong time in rainy seaso tne 

roof trap 

HT4HT AT ATEI 
HSVP has to provide external 
storm drainage 
ultimate connection of disposal of 
rain water of this colony omaxe 

city under the provision of EDC as 

occupancy is increasing day by day 

system for 

stagnanit water changed s colouT Wich 

the joint commttee assmed at tne 

stagnant water is SEwer watar conmected 

from Sewer line. Further, the Team iouad 
regular cleaning. The RWH pits 
are not found to be connected 

A team has to be put on the job 
by the 

agency of the 
omaxe city to locate the fault of 

intermixing sewer line with carrier 

pipe lines of roof top rain water 

collection gully trap to RWH pits 
and keep strict vigil in future to 
avoid intermixing of sewage and 
rainwater harvesting pits in future. 

with immediate effect 
that there is ongoing consDTUCtion near 

the site and they put the comstucon 
debris into the chamber of sTorm ine as a 

with the sewer line. Rather 
detailed checking is required to 

ascertain the factual position to 
ensure that any sewer line have 

not been damaged due to 
ongoing construction activity 
and linked with a carrier 
pipeline from roof top rain water 

gully trap to RWH pits. 

maintenance 

the ine was biocked. 

Maintenance Agency has cieaned the line 
and now the storm lire is ceaned and 

result The 

cleared. it is also submitted that the 
Company has checked all the rooi top 
water pipe line and till now no root top 

water line is found connected with Sewer 
line which the team would keep checking 
in future and if any of the plot holders 

while Construction O 

connected the same, the same would be 

house nas 

rectified on immediate basis It is to 
inform that the sewer and storm lines are 

laid opposite to each other across the 
road, hence there are no possibility that 
both line can be interconnected at any 

point. it is necessary to mention herein 
that the Complainant Mr. RadheyShyam 

another and one resident was 

construeting their house at plot no 356 

and 353 respectively and constructed 

P 



Chambers outside the berm of their plot 
and installed a combined chamber of 
Sewer and Storm and connected the line 
from chamber to main sewer line while 

they must construct separate chamber 
for storm and sewer and to be connected 

separately into the Sewer and Storm 
main line. It is submitted that RWH pits 

shall be rectified within a period of 3 
months in the manner as suggested by 
the inspection committee during their 
site visit for absorption of storm water 
more efficiently. (Photographs enclosed 
as Annexure 4). 

stHT T faT IET 3TK aA|The overflow of sewer line near The cleaning of existing sewerage system The sewer line whenever gets overílowed 
RT AR Í r 7T T-Tabandoned STP and in open green is immediately required to clear the due to silt accumulated therein or due to 

HTE TTR T aTR R Ä Tland near Omaxe Heights will have | blockages with the help of sewerage the accumulation of debris in manhole 
to be cleaned as of now sewer line cleaning machines as lot of construction while raising construction by the residents 

abandoned sTP as well as activities is going in the colony to ensure of the colony, the same is cleaned 
omaxe city group housing colony the smooth flow of sewer line to the STP immediately by the maintenance agency. It 
is connected with the sewer line in addition to measures suggested at is further submitted that the sewer and 

storm line laid in the colony is cleaned 

3 

of 

leading to main STP serial No.1 

routinely from time to time. 

Some quantity of garbage waste Sufficient capacity Organic waste The Maintenance Agency get collected the 
was found in the open empty back converter is required to be installed for garbage from the colony and the same is 
area behind STP in Omaxe City and | treatment of collected biodegradable dumped for segregation in the empty land 
there temporarily | garbage /waste (wet waste). was owned by the Company located suitably far 

from the residential area. arrangement of biodegradable pits 
for disposal of wet waste and| For segregated dry waste, a regular 
segregated dry was mechanism have to be developed in 

coordination with Municipal Council, 
Palwal for regular lifting /disposal of 
collected dry waste from the waste 
segregation yard of the colony. 

waste 
3Ht partner Cmpany, m/s HTTAT|collected/stored in the open area. 



Ce N 
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Nominee of SEIAA Nominee of HSPCB 

Roncap Sindh 
AcG, HSPCB Panad Req) 

APo 
Nmmee 

A+Dc 
jfce. 

Nominee of Deputy Commissioner, Palwal Nominee of HUDA/HSVP 

CME hnN. T.E 


